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I (a) The wholesale stores organised 
under the centrally sponsored scheme 
on consumers co-operatives would 
establish direct business relations with 
marketing and processing cooperatives 
within the state and at inter-state 
level for the bulk purchase of their 
requiremEl1ts as and when necessary. 

(b) Since the wholesale stores are 
just being rrtarted precise data are not 
avai1able.] 

ShrI D. B. Ba,lu: In the present 
national emergency are the co-opera-
tives allowed to purchase from the 
open market to control the price-

line? If so, are the co-operatives 
exempted from income-tax? 

Shri Shyam Dhar Misra: The 
whole sale societies whiCh will be es-
tablished will be allowed t·J purchase 
from the open market as far as neces-
Sary and will also patronise the pro-
cessing and marketing co-operatives, 
as far as possible. 

Shrl R. G. Dubey: lilay I know how 
many co-operative wholesRle societiE.'! 
have ,been started In the various States 
in order to hold the pri:e-linc? 

Shri Shyam Dhar Misra: By the end 
of the next financial year 200 '.v hole-
sale societies are to be established; ,by 
the end of this financial year 70 whole-
sale societies are to be established. 
Out of these 70 socieiies, ten whole-
sale societies in Madras, Raksthan lind 
Delhi have already been established 
and others will come on 'hE.' 211th of 
January. 
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Shri Sham Lal Saraf: May I know 
whether these wholesale co-operative 
stores will have branches or will sup-
ply consumer goods to the et,-operative 
societies, or will they also purchase 
other agricultural products that will 
be available within their territory'! 

Shri Sbyaun Dhar Misra: They are 
principally to supply consumer goods. 
To the extent consumer goods are 
necessary they can purchase them from 
the producer society. 
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Shri Bhagwat Jha Azad: How far 
have the GoveTl1ment decided to widen 
thc area Of preferences granted to the 
co-operatives vis-a_vis the private 
trade? 

Shri Shyam Dllar Misra: Co-ope-
ratives are being g;ven preference 
only with that end in view. They are 
able to suppl,y goods at a fair price and 
the goods'. are I.aladulterated. The 
difference in the price factor may not 

be very much. As regards assistJancoe 
from the Govemmen t, 1bere are 
various forms of assistance already in 
the scheme. 

Mr. Speaker: Next question. Could 
question No. 413 also be answered 
along with that? 

An Bon. Member: That is silghtly 
di1feren.t from this. 

Mr. Speaker,: All right; then that 
may be answered separately. 

Agreement with Pakistani Ra:titIp 
and Joint Steamer Companies 

+ 
r Shri S. M. Banerjee: 

'402, ~ Shri Indrajit Gupta: 
L Shri BishaDchander Seth: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whl'thel' it is a fact that the 
agreement reached between the 
Pakistani Ratings and the Joint 
Steamer Companies. has adversely 
affected the Indian employees; 

(b) whether Indian employees 
numbering 6000 of Calcutta establish-
ments have made a representation to 
Government in this regard; 

(c) the steps taken to mitigate their 
hardships; and 

(d) whether a representative has 
·been included in four party comittee? 

The Minister of Shipping in the 
Ministry of TranSport and COJIUDIIIIi-
cations (Shri Raj Bahadur): (a) and 
( c). The interests of the Indian em-
ployees are not adversely affected by 
the agreement between the Joint 
Steamer' Companies and their Pakis-
tani ratings. The question of mitigat-
ing any hardship resulting from the 
agreement to the Indian employees 

. of the Companies does DOt, therefore, 
arise. A copy of the Memorandum of 
Settlement betw~n the mana,ement 
of the Companies and the crew who 




